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e U 9Hg (d) selgel-iad Ud wegiae (Electronics &
Communication), 3@ 9Hg (@)  Soldeied Td ofl
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okt

FHrgfaee (Electronics & Tele Communication), 37erar
g (M) ga wafe  (Information Technology) , sferar

TE (@) goagidd  Ud  gogerwad  (Electrical &
Electronics) fawai & & fo=ft v fawy o wem <= 8rfY|
S IWfTS dgfaded uee B R gorie us |l (100)
3, ULl I G U Wl (100) BRI ToOT O¥ler I@fy o9 ©c
P Bl T WROT @ WReT H U Tad SRk @ fory
TIMAT & (0.2) 3P HIET SIRAM| IR gRA®dT a1 ufeoi 4
Brfl, oI T Ui ofeR JaT ST & T GRI&T <& SRR |
g e U3 @ 39 e § <YAaq dd ufoerd (33%) ¥fd
U HRAT AT BRI | SH BH 3 YT SHIGAR 3ThA
B |

feia ==or @ wlen # fgdi ued v #§ U 3fdi B SR W
Rfeqal & sif¥raam df= (5) o Ahel IR &1 a9 RIS
AT OIS TG SMREV BIfcar fhar SR ANIRe  Serdn
T =G STEdT U SnIffdl @ wat e § Srueierd @
ST ¥ 3R WAT AN I U Bl SUFHR ©U A HH B
JHIT | NIRRT BT IRIRS ATT Ud q&Tam Sird 89 f=gArael 9
g AP @ H JAIfAlRd wu H BRN, S 9 FeEel &
3T B

ek Bph dk fuek.kA&

)

(i1)

(iii)

iv)

W)

WNIRG Serar WieT ¥ Iha JRIRRl § | 799 gg sifcH wu 9
Ao JRIRE B HeT g fRad wWien & g9 Wi & fga
e UF ¥ UTdie & MR W R & 16U AREAT DIfCIR
IR BT SMeT |

A IR wRien st B d Refa 3 siftm w9 9
Awel Al @ Fem A rwfhR g sl @ forg Al ™
TrRIfHEHAT & IR WR T3NS (IR @ SRR |

foaRed gea wiem 3§ 1 A A W ARG I & T 3D
U B B ST H AT AT H D W BT TR IADI
S ffr & IR WR v SR e 99 # aRiy arwaeft Hem
HH H SR W | FAF 3fF U FHIA Ud FA o fafdy arer
|1 AT &1 W A IRl BT qu H W g H Sd I B
IR IAD! AeVH IFIAT & MR W fhar SR 37iq
JATTHD gftedivr | 3ifde Aefdrs Iraarmd angefi Jer wH
H IW | 39 qra9E IE TP o 31 angedi T+ urdiah
wd gAE o ffY arer B a1 w9 sl @ i 95 e
3ED WIS H UK 3fhl b MR UR JAETRT Bl SRA 3fria
A 3 U R dret el W W W S | 3He
rac[e Al AT BT AR TEl 8 Y A 39D aqdl dre D
AT U5 H gefifedtRad 9 & SRS UM & BH @ STER
I8 ETRT BT SRAA |

3R [T ITINT =IATH 3MEdid UTd B dlel =Rl &l Hem
@ IR WX T HH H FAl TR SN AR g AeTiesd |
T STEUAT & TR JAREAT DICIR UG Wl 3l & ded HA
H A BT ST BT |

R g &1 g i Aeiieed, f98R & ok WR, o
JAT AANT §RT R IIRAT Gt 8: (06) A8 ddb WA B
SRR | ©: (06) AIE @1 AA BT [0 Hell Gl & UbRHA DI
fafr | fosar SR |
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M-

lpt

N

fpfdRlh; tkp] pfj= ,0 10or ER;kiuA&
() TeE® IR s (TaTed) Ud 9erid R FRieTd (Gaha)) &
ug R a9 gd f98R gfe 8%, 1978 & B Ho 103 &
IR fafcda Sia vd ®H Ho 101 @ AR aRF U9 Ydqa
B qAIE FYfad UIeeR §RT BRIEAT ST | Ufcgel  gfcrded
U B T4/ Jfrar RISl gIRT deAl Bl guIY o @l Rerfay H
waferd arell frgfad & forg s aifyd feby SR |
(i) feeR gferd sd & M 658(iv) # U T UMau™ & SIHR
il B W I, oA [IBR AT <fed A A JHR B ARy
RT® aerd 98 daedl & oy 3T &1 a1 & Al 8|
fVli.kh 1&Fgfda & gd =it =afa sl &1 fafecaan
OIETOT BRIAT SIRAT | gite QIY, HolR eATgws-™d, 5o
i, ghellee, Welc—He Yd Alfba—1 s o1 i
frfrce Sifa § @1 SRef | fygfed & fou =afa
Il @1 fafecaera wieer d Arg U™ S
sifvard grm |

VIl 2& E®erm=n a1 gaar Sl Ffe & SROT spefl gara &1
arE T RE SR |

P kK. kA&

i) e SR s (Waed) Td HEhd 3R FRed
(@@ Tra) @ A FEW @1 @afr &1 w1l =t | gierd
fRreror faam SR |

(i) T 9N g WD 7R fFRIeTh Bl RME Yfkieror, S O
el BT BT, A FarIe vd gfos e anfa H, geRerfy,
el uf¥reor weifdernery § 8N | dguRid d Slo¥loUloseayo
Jrar gferd welffeed g1 fafffzd dFal & AR g
e a1 fedl Sugad Reea fdeme § difearor iR
dhHNGHFAl (Th-dl IR uRared ddel) ©: A1 &1 uferor
ORI BN |

(i) ufeor & <RME vd uReror-=at @R ufdreroneft grr @t
T yfd & JeAied & {1 8 71 d U IR AEEiRe Sird
Rl ol & o # faw i fawai @ eifom forRea
e g8 W fawt § Swivie @oﬁoﬁo@@\o FIR
Tefafgd T | ver v # SiIvl 819 arel BT Ud HIE B
Jafy  TH  TET-REv-HR H @ SR R
TEA—TRIE0T—PI FHIG B WR GO UXie 1 & SRR | S
T YA H SN0 B S8 3T Uep AIE I A1 dqb e
gfderor ¥ WaT SR SR 59 BIRNT & AT 89 R uier
ot SIRRfY | S AR v § ) STt B S AT Jad d)
fem SR |

Oji; rkA& 9 wEre SR fRled  (UaTa®) /Wedd AdR FRieTd

(@@ ST verd var § Haw—Il =t # giard gfemr @ siftm

foRaa dRiem IOl 81 S 2, ST a¥gdT Argdr HH 9 Wias) A

H UK 3l U SR WAl IMANT FRT AT forked e wliem &

feda uem 3 # ura ol @& R fafwiRa erft <=1 @

FATGUTS IR BT Sl Ugell Uie H ol vd g8 U H Il

ﬁﬁ%‘ww‘mwiﬂﬁmvﬁqﬁqﬁmﬁsﬁﬁﬁ@%aﬁ?

IH! IAT S W # Aad Qwdl # ourd @t T 9@ argar

@ ITAR BRI | S R v # Sl 8 € S9aT U S A

Eﬁmaﬁuwmw@m B?ﬁ’rv‘rgqé & H STBT

I I vl # o< fhy T el & SMUR W IrIadr gdl d

AR BT |
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ik BEIf'VA& T 1 wed R i (JaTeid) / Fed aR e
(@de) e Jai-I1 =gt § Sciofar o &R off & &R e +
TP qy Pl HaT YR BR ol B, T PR (G SRAT |

=% foHkkxh; 1jh{kkA&weres sreR e (Jamelh) Ud WEd  IAa”
ReTd (@@ & f[IER RER & #rsa afearad T (o
uTEN) g7 ARG 8 arell 2=l fewor vd ureuor o-ler # Ihior
BT AIH BT | I WXl Il 8 IR & gl vd R aa
gfg <7 BT |

3. illufr Kk -
(@) WS AR FRgd (Jardd) Td 9ed R FRgd (@) ufdd & gard
gfaera (50%) UGl B HHI: R IdGR (JATAd) Ud §AddRR (qdAId) |
U ERT 9_T SIRATT | 99 89l 8 Ui & T3 98l SIRAT | 91 g
EICIAR  (YaTel®) UG TIGIQR (THNd]) Pl JU4—30" §= H B: Fer &l
Te—I1 =raf ufderr, gt wreaed Sodflodlogado, 3rar gfer AT aed gRI
iR A6 & 3rgwu BN, UKl &RAT BN 3R S2 Sifd Uiel # A%el 8
BN | g4@ d1& €1 d Ui & ARY 8T | Ufd § T )R /ey gearerd
R IR et vd Fram @ 8Rfi | 9 Uia ug W aRdlen @t e ay @
Brfl | 39 SRR WaT 3ol S I8 IR S8 URdweT el gof 89 R wERe
IR et & Ug W YT PR AT STRAT |
(@) U aId—HE—aadl ATIEUS & TR <F 8Rfl, S gferd werficere uve
P aRE R faErey grft| uie Su—"eitRes (fag vd deal dani)
fordT AHDHE UTHPNI Bl feherdm H & Yo oeflets WR & URIRHIRAT B
AERIAT & A7 Ifed 8l {8 U e Igqgfud Sifd / srgqfad Sienfa
A e I BN |
4- AT Frga AERe IR FRIeTd U9 BaelaR W UIId Wed AR FRIEd © dre Siud
WRIA— BaaGR & U A U 9ed AaR FRIEd Bl 59 Aai # U @ av # ARl 9l |9
@ Wed SR FRIed & IR @1 SIRATT |
av) ifyl voj fugnfkd Yipkyd: ,o ifyl voj fujh{kd irdubdht di In 1j
iklufr] if'kk.k ,o Bif'VA&
Idh  TufrA&  gfere srar Flere (UareTsd) va gford arar Fierd (Taiia)
& G UGl I FHY: T FEIdH JaR RIS (FATed) Td HEIS AR
et (@@Tran) | Ui gRT ¥R SR | 9 F8/d ] FRied 8
O @ O 998 SIRAT | Ui aRId—dg ARal AUGUS & TR
< B, ST gferd weIfwe uve @l orgeidr R faarefy gnfi| uve
Su—HeI e ([Aaw] Td doh-idl Hard) fqal AHDE  YQIedN &
JeTEAT H AT YT 3fefersd WR P URTISIRAT P FEIdT & A1 Tfoa
grfl, 7 9 U dew ggfud oifa/Sggfud Sena | Hey @d
B | g @ R R Yfed wiieR gRr uefa & S waft | g
el R U & f sramafer vd | a8l 26 S 9 gio 9 &
HERIH IR Rerds o7 /R e # urHfa <7 & forg fuiRa wed 2
Wk KK KA& R FRIers (Tererd) & fofw Fe— | (Yameld) Ud R fRierd
@A) B Ts—| @FAD) BN BT U, @ ureusmA
Sodlofloseo, gRT FRIRT &, H Ihviar Ut == 8T |
Ixh  ifjohfkk vof/k ,o Lif'VA& ur=ia sreR FRieTd (Faretd) Ua ofeR fRierd
(@) & gRAer rafy ved af @ BRf | g9 afy # Jar srfferg
HAITyE Y& WX Rl afe gui 81 W $v6 3R FRIE® & g R YT
o S e |
% ifyl fujifkd Yifypkyu ,o ifyl fujikd Yrdundh: d in 1j iklufr]
if'k{k.k ,o Lif'VA&
Idh  Tkufr A& gfers et (aRemer) vd gferd FRlee (@dial) &
TSl P HHEI: A Yol AR FRIEd (JaTeld) Td gferd SR FRierd
([@@IEY), S Te—| B ST &, F U HR AT SRAT | 39 ®q
g IU—HBT-RIETh TS Pl YAl W Yo HeIFQerd &I el
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ST U U¥E g1 Ui & SR | Ui aRI-Ia—dg—angdl 2GS
P JFAR TF BRN, S gfer HeERwe U¥E @1 SrgEer R faEwef
BRl | Uve gfo #eifaere &1 reerar d fed BRfl o R gfers
AEIMQEd, qoh-idl Ha Aaw Bl a1 A9 AER & A4 gford
Helaeld @& gRI Bl SR, 9H 9 U 9ew  Igqfad
STf / JrgRIferd STomfa & <der <@d 8 |
W ifjohfkk vof/k ,o Nif'VA& gferd FRiers us WR uRdler srafer a1 aul @t
ERfT | 39 oAy & Ja1 sifielg Haea 8 W) HYfe o faar S |
6-  VKj{k.kA& Wil & w1 Ul R FYfR T g B S SRR §RT AHI—HI W
QTAENTRT JARETVT = YT ] &1 |
7- fegkj ifyl jiM;k IxBu dk e[;ky;A— fagr gfo et &1 qrearera ue # srikd
BT q1 I8 foren gfor srafer (Rord onfhw @fga) &1 aol W &Rl & | fder gfer fsar wwed
IR Yferd Heleed (Ad-iel JarRi Ud fad=g) @l g9 ueRenfid 9 8 R gford #eivried
(@@ Fart vd fadwg) & SrfF HRRd BRI
8- 1kbQj p;kKA& faER gfere fSar Hired, Wed 3R Fies! ik srer et &1 e
YT UG ATy UrT S, AEHR ARl & o ueTeeRal @ freer <
9-  iUl"p;KA& T ree Y BIfedl & ford AHT—wHY WR YHTHdl ARAT | 9H AN o
qTel BT AT FHITIAT H FHId Aged faar SR |
10- oru VKj HRrA& et & S/ gerfeiRal &f <7 999 vd Wl adl 8 S I
WRER R THI—979 R FeiRa {6 SR |
11- vof'k'V ekeyA— s frawmaeh a1 s9@ oefiF fefd 6wl ameer 9 <1 /el aresIfad w1el
B, 9 AFel R war wfear / fFremmae! / dden / [ER gferd s o ff 59 WRaR H 9Hed us
@ U orga=a 81, gRT wmiie B |
12- fuopuA- =9 FmEel @ faeft urau @ deg & afk 313 gar & O aodaedl I8 T
(areft wrmE) T @ A @ren / e Sifom g e
13- fujlu ,0 0;kofrA-
@) AT e # 39 frmEel & fram—s # aftia () 9 (V) @ & uail ) died
Ffad vd yefa 9 St waus & uME H oM ¥ fIgR gferw g, 1978
T G W TegaR G FHe SR |
() 5 faMmT @1 e Ho 368 AT 06.07.1989 ERT MY fdER gformy wfear
(R 99R) AR USSR (JaTad), wdl, Ui, |ai FREmEe], 1989 14
doadel gd 9 frfa smewr /uRus /. e vag g1 RRa fad oI 2
(i) ™ R @ B4 3¢ @ Wey A yd # fay W faolw wd fnlg
Aoy / Fmmael /3meer vd Sad @ dld W ol T HRdls 59 M &
I 3RMAT SHD gRT Yacd fdd & 3ENT &1 Y dRarg dF1 o, o9 b
Iad fafdr # gz frawmae arp 8|

fER—ITSIUTT &3Sy ¥,
(8o) 3,
IRBR P AR AT |
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TR A1 H T BT SIFaR B |

vu lph&*d**
1. "Kjhfjd n{krk thkpA& IE E® ydfa &1 B8R iR 1 Sl 3§ B 3P T8l U SR,

2. nkM A& S=igart & for fafed or=ar fo=1 TR © —

nkM & fulkkfjr vgrk
1 BIfC & JOY b foli— 1 W (1.6 fhowo) arfdrwad 6 fire #
T BIfc &1 AR & forg— 1 fHoHlo afrma 6 fime #

fafafeag w9 9 1fde 99 oF aTdl SHICaR! BT She Tivd B {3 SR |

3. Apkb ,o0 Ihuk ekiA& Sefiari & fore fFrefaRad =gwaa Sars vd AT &1 arren ura

BT JITID BT i—

dkfv Apkb 1 huk

U;ure U;ure U;ure

fcuk Qwk, Qykdj

IARIE, TS @ Ywy SHIGdRI & foy | 165 Hodlo | 81 HoHlo | 86 HoHlo

AT fUsel a7 JuyY SHIGaR] & oy 160 HoHlo | 81 HoHllo | 86 HoHlo

Iqfed ST Td Srggfad Wi & | 160 Wodllo | 79 Wolo | 84 Hodlo
RASK

a1 @) Al IFNGARI & fory 155 oMo IV IG

W%mmﬁmﬁﬁwﬁmsﬁoﬁowwmaﬁmﬁm|

wﬁmﬁaﬁn@wsﬁsﬁmﬁa}maﬁmmw%ewomm@

4-  SIHCIR! B IRIRS qerdr e | f=ferfad Sita # Sl 8147 smawas & —

dkfv thp fofuf'pr ik=rk

SIS ECINIC R R (i) S oz R[ATH 18 3 BIC 6 39 |
(ii) el BH(16 diS) AT 15 I |

Afeell SHIGart & forw | () = e FATH HATE 2 BT 6 39 |
(i) e B (12 dis) FATH 08 I |

TP Sird & Iy fddad e die g f6d S |
5 SWE dHFl Wkl JU— [re, IAl dE, Wl Bd W/ H ydd W g
ﬁﬁfﬁﬂﬁmwﬂﬁwﬁmﬁaﬂmﬁaﬁmaﬁﬁﬁwﬁmw|
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vu b ph&* [k
1- "Kjhfjd nfkrk thp -3 @ wofy A BN SR T o ¥ B ofe T R oA,
TRy AT H T3 el BT Jffard 81T |
2- nkM |- S¥igart & fore fafeq umar 74 UaR & —

nkM- & fu/kkfjr vgrk
T Pife & goul & fog— 1 9 (1.6 fFHoo) RIfrdman 7 fame #)
T DI & Al & forg— 1 fFHoo (@rrman 7 e #)

fafafag 91 3 1fde 99 oF del SENCAR! &I 3h TN B AT SR |
3- Apkb ,0 Thuk - S=feart & Ry FrferRad <A $aTs Ud AT BT urEar a8
AMILIH BRI —

dkfv Apkb I huk
U;ure | U;ure feuk | U;ure
Qyk, Qykdj
RIS, oSl a1 JuY SHIGARI & fo1g 165 WoHlo | 81 WoHlo | 86 WoHlo
da el a7 Y&y IRNGdRI & foly 160 WoHlo | 81 WoHlo | 86 WoHI0
JITGfad ST Td TR SIollid @ gy | 160 HoHlo | 79 HoHlo | 84 HoHlo
SHIEIRT & forg
T T Pl AfZell IHEARI & folu 155 HoHlo | &N e SIVEE
W%m@maﬁmﬂﬁm@wsﬁoﬁomwmaﬁmﬁm|
wﬁmﬁaﬁrr%wslﬁﬁama\»mwm% fhoTlTo BMT IS ® |

4- SRl B INIR® <erar Sira § faeferRad S & Icdivl 891 aaeas ©

dkfv thp@dk; De fofuf"pr ik=rk
SIS ECINIC R R SElkA ][ATH T8 3 WIC 6 39 |
4l Ta =JqH 10 (&9) B |
el Bh (16 UlS) R[ATH 14 BIT |
AfeeT SHICIR & forw SEIT <JATH $ATE 2 BIC 6 §9 |
Fdl Ba =IFAGH 07 (1) Wi |
el Bh (12 UlS) ][ 08 BIT |

U Sid / BIRIHH B forv Afdreds I didr U fhar SR |

5. IUYFT AR Tl JAT qlg, Hdl HE, @4l HE TG Ml b el /eieli § e H
A fafF e ArFGs R T8l R dTel w1l BT S whd =N PR AT SR |
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The 7th April 2021
No.-3/Bintantu-01-04/2020-3049/Home Police—In exercise of the powers conferred by
proviso of Article 309 of the constitution of India read with Section 55 and Section-94 of Bihar
Police Act, 2007, the Governor of Bihar is pleased to make the following rules to amend the
Telecommunications, Subordinate Officer (Operation) Recruitment, Promotion and Cadre Rules,
1989 (as amended from time to time), as follows :-
1. Short title, Extent and commencement -
(1). These Rules will be called the “Bihar Police Telecommunications (Wireless)
and Technical Non-Gazetted Cadre Rules, 2021”.
(2). It shall extend to the whole of the State of Bihar.
(3). It shall come into force with immediate effect.
2. Definitions :- In these rules unless the context otherwise requires-

@) “Government” means Bihar Government;

(>i1) “Department” means Home Department (Police Branch), Government of
Bihar;

(ii1) “Selection Board” means Central Selection Board (Constable Recruitment);

@iv) “Subordinate Service Commission” means Bihar Police Subordinate Service
Commission;

v) “Commission” means Bihar Public Service Commission;

(vi) “Cadre Controlling Authority” means Director General of Police, Bihar,

Patna for constable to Police Inspector;
(vil)  “Appointing Authority” means
(A) SP (Wireless) for Constable (Operation) and Constable (Technical);
(B) SP (Wireless) for Havildar (Operation) and Havildar (Technical);
© DIG (Wireless and Technical Services) for Assistant Sub-Inspector
(Operation) and Assistant Sub-Inspector (Technical);
(D) DIG (Wireless and Technical Services) for Sub-Inspector
(Operation) and Sub-Inspector (Technical);
E) Director General of Police, Bihar for Police Inspector (Operation)
and Police Inspector (Technical);
(viii) “Cadre” means Bihar Police Telecommunications (Wireless) and Technical
Non-Gazetted Cadre;

(ix)  “DCPW” means Directorate of Co-ordination of Police Wireless, Ministry of
Home, New Delhi;

x) “Director General of Police” means officer appointed under Section 5(1) of
Bihar Police Act, 2007,

(xi)  “Bihar Police Radio Organization” means the organization which is a part of

Bihar Police and which arranges the State-wide transmission of messages
pertaining to Law & Order and Crime prevention and Investigation. Apart
from this, if needed, arranges the transmission of messages as directed by the
State Government or Director General of Police in matters relating to natural
disasters;

(xii)  “Bihar Police Radio Headquarters” means Bihar Police Radio Organization
office situated at Patna;

(xiii) “Schedule” means the schedule attached with this rule.

3. Organisation of Cadre:-
(A) This cadre will be a closed cadre. The hierarchy of post of this cadre will be as

follows :-
SI .No. Name of Post Rank Level
1 Constable (Operation) and Basic Grade Non-Gazetted
Constable (Technical)
2 Havildar (Operation) and First Promotion Non-Gazetted
Havildar (Technical) Level
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Police Assistant Sub- Second Promotion Non-Gazetted
Inspector (Operation) and Level
Police Assistant Sub-
Inspector (Technical)

Police Sub-Inspector Third Promotion Non-Gazetted
(Operation) and Police Sub- Level
Inspector (Technical)

Police Inspector (Operation) | Fourth Promotion Non-Gazetted
and Police Inspector Level
(Technical)

(B) The Pay scale /Pay level of above posts will be same as fixed by State

Government from time to time.

4. Cadre Strength :-

®

(ii)

(iii)

Strength of the cadre will be according to the present strength, however, cadre
will be considered accordingly revised based on creation of posts or termination
of posts by State Government from time to time, as needed.

All the staff of this cadre (except for ministerial staff) will wear dresses as fixed
for equivalent posts of General Police force, however they will not be adjusted
in the General Police cadre.

All the officers and staff of Bihar Police Radio Organisation who were working
before the date of commencement of this rule will be considered the members of
this cadre.

5. Appointment, Promotion, Training and Confirmation in the Cadre :-

@

Appointment, Training and Confirmation on the post of Constable (Operation)
and Constable (Technical)
(A) All posts of Constable (Operation) and Constable (Technical) shall be

filled by the citizens of India through direct recruitment on
recommendation of the selection board.

Proviso

Upon shortage of manpower on the post of Constable (Operation) and
on the possibility of delay in appointment to this post, a maximum of 25
percent of the posts can be filled on deputation basis temporarily by
constables of other units of police force, who may be having minimum
desired qualification fixed for appointment as Constable (Operation),
after approval of Director General of Police and they will not be
permanently absorbed in Bihar Police Radio organization and after
direct appointment of constable (Operator) they will be reverted back to
their parent organization/ units.

(B) Minimum Educational Qualification — For the post of Constable

(Operation), the minimum educational qualification will be passing
Intermediate (Science) or equivalent with minimum fifty percent (50%)
marks in Physics, Chemistry and Mathematics subjects. The
corresponding minimum passing marks for candidates of Scheduled
Castes/ Scheduled Tribes will be forty five percent (45%).

Minimum educational qualification for the post of constable
(Technical), (a) Electronics & Communications, (b) Electronics & Tele-
Communications, (c¢) Information Technology, or (d) Electrical &
Electronics, passed in a two-year NCVT/SCVT course in any discipline
from the Bihar government recognized ITI institute with minimum Fifty
percent (50%) marks. For the candidates belonging to Scheduled
Castes/ Scheduled Tribes minimum Forty five percent (45%). Have also
passed Hindi and English as per the prescribed course for class 12"
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from Bihar school examination board under the prescribed provision in
kandika-2 of office order no-342 dt.-09-07-2018 of the dept. of
education govt. of Bihar is equivalent to passing (Hindi and English
examination in the same year and passed ITI with or after that year ) is
equivalent to 12" standard.

(C) Age Limit — Age Limit of the candidates will be as follows :-

(1)
(ii)

(iii)

(iv)

Minimum 18 years and Maximum 25 years for general category;

Minimum 18 years and Maximum 27 years for male candidates
of Backward class category and Extremely Backward Class
category ;

Minimum 18 years and Maximum 28 years for female of
Backward class category and Extremely Backward Class
category and;

Minimum 18 years and Maximum 30 years for male and female
candidates of Scheduled Castes and Scheduled Tribes

(D) Selection Process and Methodology .-

@)

(i)

(iii)

For the post of Constable (Operation) and Constable
(Technical), qualified candidates shall be recommended by the
Selection Board based on separate/combined competitive
examination. Combined competitive examination could be held
along with examination for appointment to the post of general
constables. Upon request from Bihar Police Radio
Headquarters, a requisition shall be sent to Selection Board in
prescribed Proforma by the Director General of Police,
mentioning reservation category-wise number of vacant posts.
The selection Board shall appoint examiners for selection of
question papers, conduction of written examination and
checking of answer booklets and will organise physical ability
test and send the recommendation list of successful candidates
to the appointing authority.

Based on the requisition received from the Director General of
Police, the Selection Board shall advertise the vacancies via
website and widely circulated News Papers. Candidates shall
have to follow the directions and terms/conditions given in the
advertisement. The candidates shall be charged the examination
fee as fixed by the Selection Board. The candidates shall submit
their applications in prescribed format, online through the
website of Selection Board subject to terms and restrictions
contained in the advertisement published by the Selection
Board. In the prescribed format. In case of combined
competitive examination, the candidates having desired
qualifications will have to indicate their preference for selection
of posts.
The Selection Board shall organise a written examination for all
the candidates in the first phase. The question paper of written
examination will be based on multiple choice questions. The
written examination question paper shall be of One Hundred
(100) marks and have a total of One hundred (100) questions,
and the duration of the examination shall be of two hours. One
(01) mark shall be awarded for each correct answer. The
candidates scoring less than thirty (30) % marks in this
examination shall be declared unsuccessful for the physical
ability test. The aforesaid question paper for the post of
Constable
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@iv)

v)

(Operation) shall have Twenty Five (25) questions of General
knowledge and current affairs and Twenty Five (25) questions
of intermediate level each from Physics, Chemistry and
Mathematics subjects.

The aforesaid question paper for the post of Constable
(Technical) shall have Twenty Five (25) questions of General
knowledge and current affairs and Seventy Five (75) questions
related to subjects of group (A) Electronics & Communication
or group (B) Electronics & Tele-Communications, or group (C)
Information Technology, or group (D) Electrical & Electronics.
The candidates shall choose any one of the groups from (A) to
(D) and answer questions therein. The answer booklet shall be
in two copies, out of which one copy shall be kept safe by the
Selection Board for a period of one year since the date of
declaration of examination result; however in case any case is
under consideration in court then the answer booklets of the
aforesaid examination shall be kept safe until disposal of the
case.

Based on the scores of written examination, a maximum
number of Five(5) times of vacancies candidates shall be
selected for physical ability test, based on the reservation
category-wise. The Selection Board would be empowered to
reduce the above ratio, in case if sufficient number of qualified
candidates are not available for physical ability test.

The Selection Board shall hold physical ability test for
candidates selected on the basis of written examination in
phase-1 and The physical ability test shall be of qualifying
nature only. The physical parameters and ability tests shall be as
prescribed in the Schedule “A” which is a part of these rules.
Modern technology based transparent processes and computer
based methodologies shall be used to examine the physical
measurement test and other tests. As per need, and as far as
possible, videography of the procedue will also be carried out.
The Selection Board shall intimate the information about
provisionally successful and un-successful candidates in
physical ability test to all candidates on a daily basis. The
candidates dissatisfied with height and chest measurement
would be allowed to register their objections before the
Selection Board, the same day. The Selection board shall
dispose-off objection petitions on the same date when they are
received.

(E) Preparation of Merit List :

@)

(i)

(iii)

From the successful candidate in physical ability test the merit
list of finally successful candidates for selection shall be
prepared based reservation category wise on the written
examination scores.

In case of a combined examination, the merit list of finally
successful candidates will be prepared separately based on the
post preferences indicated by the candidates.

In the case of two or more candidates scoring equal marks in the
written examination, their positions in the merit list shall be
determined based on their date of birth; i.e. candidates senior by
age shall be placed higher in the merit list. In case of candidates
scoring equal marks and having same date of birth, their



fIgR wo1e (sRmuRvT), 7 i 2021

positions in the merit list shall be determined on the basis of
their educational qualifications, which means that the
candidates  having  comparatively  higher  educational
qualification shall be placed higher in the merit list. Despite of
this, if more than one candidates have same written examination
score and same date of birth then their seniority shall be
determined on the basis of their marks scores in the qualifying
educational examination. If the merit position still can not be
determined, then their positions shall be ascertained on the basis
of their names as given in the 10™ board certificate, using
English language alphabetical order.

(iv) The Selection Board shall prepare the merit list of candidates,
having minimum qualifying marks in descending order of
scores obtained, and shall recommend the reservation category-
wise names in descending order of merit according to the
requisition of the Director General of Police.

%) Upon the request of the Director General of Police, the
Selection Board shall issue supplementary recommendation lists
for appointment to the posts vacant due to non-reporting of
candidates, upto a period of six (06) months. The duration of six
(06) months shall be calculated from the date of publication of
merit list.

(F) Medical Examination, Verification of Character and past
antecedents-

@) Before the appointment to the post of Constable (Operation)
and Constable (Technical), the appointing authority shall
get the medical examination as per form no. 103 and
Verification of Character and past antecedents as per form
no. 101 of Bihar Police Manual, 1978. In case of receipt of
adverse reports, and/or concealment of facts by the
candidates, the concerned candidates shall be declared unfit
for the appointment.

(i1) As per the provision of Rule 658(iv) of Bihar Police
Manual, the candidate should be free from such ailments,
structural deformities and physical weakness which would
or could make him/her unfit for duties.

Note 1- Medical examination of all selected candidates
shall be carried out before appointment.
Defects in eye-sight, color blindness, hearing
impairment, stuttering, flat-foot, knocking-
knee etc shall be checked during medical
examination. For appointment, it shall be
compulsory for selected candidates to be
found fit in the medical examination.

Note 2- Candidates having stuttering or stammering
problems shall be deemed unfit for selection.

(G) Training —

@) Constable (Operation) and Constable (Technical) will be
imparted basic training of Grade -III for ten months
duration.

(ii) Initial training, which will be of three months, covering
Law, Drill and Police Manual at Constable Training
College or Constable Training School, whatever is
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(In

applicable. Thereafter, they will complete a seven month
gradation and technical course (technical and operation
related) training fixed as per standard of DCPW or Director
General of Police from signal school or from any
appropriate signal training school.

(iii) There shall be a training routine during training. A monthly

routine test shall be held for the assessment of progress of
the trainees.
There shall be a final written examination for internal
subjects only in the end of the training. Passing marks in all
subjects shall be as prescribed by DCPW. Candidates who
fail in the first attempt, shall be subjected to one month
intense indoor training course and at the completion of
which, second examination will also be conducted. Those
who fail in the second attempt, shall be placed under intense
training for one month and examined at the end of this
coaching. Those who fail in the third attempt, shall be
relieved from the service.

(H) Seniority.—The seniority of constables (Operation) /Constable
(Technical) who pass the final written examination of basic training of
Grade-III in first attempt, will be determined according to scores of
internal subject examination and score of written examination
conducted by the Selection Board. Both shall have proportionate
weightage. Those who fail in the first examination and pass in second
attempt, shall be placed below those who have passed in first attempt,
and their seniority will be according to their merit obtained in the
second examination of internal subjects. Those who have passed in the
third attempt, shall be placed below those who passed in first and
second attempt, and their position in the list shall be based on marks
obtained in the internal subjects according to merit list.

(I) Departmental Examination.—Constable (Operation) and Constable
(Technical) have to pass the Grade-III course examination.

(J) Confirmation.— All those constables (Operation)/ constables
(Technical) who have passed the Grade-III training and completed one
year of service in the field shall be confirmed.

Promotion, Training and Confirmation from the post of Constable(Operation)
and Constable (Technical) to the post of Havildar (Operation) and Havildar
(Technical) respectively.—

(A) All posts of Havildar (Operation) and Havildar (Technical) shall be

(B)

filled by promotion from Constable (Operation) and Constable
(Technical) respectively. Only confirmed constables shall be considered
eligible for promotion. All confirmed constables (Operation) and
constables (Technical) shall have to complete forty five (45) days training
in their respective cadres, based on syllabus fixed after approval from the
Director General of Police, and shall have to pass in the test examinations.
After this, they will be eligible for promotion. Promotion shall be in
accordance with the rules and terms as fixed by the State Government and
Police Headquarters. For promotion, the time bound issued by the
General Administration Department of State Government shall be
applicable.

Promotion shall be given based on seniority-cum-merit yardstic, which
shall be considered on the recommendation of Board of Director General
of Police. This board shall be constituted under the Chairmanship of DIG
(Wireless & Technical Services), or equivalent officer with two SP Rank



20

fIgR wo1e (sRmuRvT), 7 i 2021

1.

officers as members and one of them shall belong from the Scheduled

Castes/ Scheduled Tribes.

(III) Appointment, Promotion, Training and Confirmation to the post of Assistant
Sub-Inspector (Operation) and Assistant Sub-Inspector (Technical) —

Fifty percent (50%) posts of Assistant Sub-Inspector rank shall be filled

by promotion of confirmed Havildars and rest fifty percent (50%) posts

shall be filled by direct appointment done by the appointing authority on

recommendation of Subordinate Service Commission.

Direct Appointment -

(A) Minimum Educational Qualification.—For the post of Assistant

(B)

©

Sub-Inspector (Operation), minimum educational qualification shall

be Graduate (B.Sc.) from a recognized university with physics

subject and passing with minimum fifty percent (50%) marks, and
for Assistant Sub-Inspector (Technical), minimum educational
qualification shall be three year diploma course from any State

Government or Central Government recognized polytechnic

institute in either Electronics & Communication, or Electronics &

Tele-communications, or Information Technology, or Electrical &

Electronics subjects and passing with minimum fifty percent (50%)

marks. For scheduled caste and scheduled tribe candidate the

passing marks will be 45% for both post.

Age Limit.—Age limit for the candidates shall be as follows :-

(i)  Minimum 20 years and maximum 30 years for male candidate
of general category;

(i) Minimum 20 years and maximum 33 years for male candidate
of Backward Classes and Extremely Backward Classes;

(i) Minimum 20 years and maximum 33 years for female
candidates of Backward Classes and Extremely Backward
Classes; and

(iv) Minimum 20 years and maximum 35 years for male and
female candidate of scheduled castes and scheduled tribes.

Selection Process and Methodology .—

(i) Upon request from Bihar Police Radio Headquarters, a
requisition shall be sent in prescribed format (Proforma) of
Subordinate Service Commission, by the Director General of
Police, mentioning reservation category-wise number of
vacant posts. The Subordinate Service Commission shall
ensure for setting question papers, conduction of written
examination and appoint examiners for checking of answer
booklets, and shall organise physical ability test and send
recommendation list of successful candidates to the
appointing authority.

(i) According to the requisition obtained from the Director
General of Police, the Subordinate Service Commission shall
get advertised the vacancies through widely circulated news
papers and website. Candidates shall have to follow the
terms and directions given in the advertisement. Candidates
shall be charged examination fee, as fixed by the
Subordinate Service Commission. Candidates shall submit
their application online in prescribed format, at the website
of Subordinate Service Commission, subject to terms and
restrictions contained in the advertisement.
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(iii) The Subordinate Service Commission shall organise a

(iv)

(v)

written competitive examination for all candidates. Written
examination shall be held in two phases viz.- preliminary
and main examination. All question papers of the written
examination shall be based on objective multiple choice
questions. In first phase, preliminary examination shall be
held which will have a question paper of one hundred (100)
marks wherein one hundred (100) objective multiple choice
questions will be there and the duration of examination shall
be two hours. In the aforesaid question paper, for Assistant
Sub-Inspector (Operation), there will be forty (40) questions
related to general knowledge and current affairs and sixty
(60) questions related to physics subject; level of questions
will be of Graduate Science level. For Assistant Sub-
Inspector (Technical), forty (40) questions related to general
knowledge and current affairs and sixty (60) questions
related to subjects related to group (A) Electronics &
Communication, or group (B) Electronics & Tele-
communications, or group (C) Information Technology,
or group (D) Electrical & Electronics. Candidates will have
to choose one of the groups from (A), (B), (C) or (D) and
answer sixty (60) questions therein. Questions will of the
level of polytechnic. Candidates scoring less than 30%
marks in the preliminary examination shall be declared
unsuccessful for the main examination. Based on the scores
of the preliminary examination, candidates equal to twenty
(20) times of vacancies shall be selected reservation
category-wise for main examination. Subordinate Service
Commission shall be competent to suitably reduce the above
ratio if adequate number of qualified candidates are not
available for the main examination.

Main examination will have two question papers. In first
paper will be releated to language knowledge and one
hundred (100) marks in which fifty (50) questions will be
from general Hindi and fifty (50) questions from general
English subject. Questions will be of the intermediate level
and will be of objective multiple choice type. A minimum
qualifying marks will be 30 and it would be compulsory to
pass this paper, failing which the candidates shall be
declared unfit. The duration for general language knowledge
paper will be one and half hours. Marks obtained in the
general language knowledge paper will not be added while
determining the merit list.

The second question paper will be of graduate physics
subject for Assistant Sub-Inspector (Operation) and for
Assistant Sub-Inspector (Technical), the second paper will
comprise of group (A) Electronics & Communication, or
group (B) Electronics & Tele-communications, or group (C)
Information Technology, or group (D) Electrical &
Electronics, out of which one group subject will have to be
chosen for examination. This question paper will be
objective multiple choice question and wherein one hundred
(100) objective multiple choice questions will be there and
full marks will be 100 and the duration of examination shall
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(vi)

be three hours. There will be a negative marking of zero
point two (0.2) marks per wrongly answered question in the
examinations of both the phases. Answer booklet will be in
two copies, one of which shall be kept safe with the
Subordinate Service commission. It will be compulsory to
obtain a minimum of thirty three percent (33%) marks in the
second paper examination. Candidates scoring lesser marks
shall be declared unsuccessful.

In the second phase examination, candidates maximum
05(five) times of vacancies will be selected reservation
category wise for physical ability test, based on the marks
obtained in the second question paper. In the event of
adequate number of qualified candidates being unavailable
for physical ability test, the subordinate service commission
would be able to reduce the above ratio suitably. The
physical measurement and ability test shall be, as prescribed
in the schedule “B” of this rule, which is a part of these
rules.

(D) Preparation of Merit List.—

1

(i)

(iii)

(iv)

)

The merit list of finally successful candidates shall be
prepared as per the reservation category-wise vacancies out
of the candidates successful in physical ability test, on the
basis of marks obtained in the second paper of the main
examination.

In case of combined competitive examination being held, the
merit list of finally successful candidates shall be prepared
separately on the basis of preference given by the candidates.
In case of two or more candidates scoring equal marks in the
written main examination, their positions in the merit list
shall be determined based on their date of birth; i.e.
candidates senior by age shall be placed higher in the merit
list. In case there are two or more than two candidates
scoring equal marks and having same date of birth, their
positions in the merit list shall be determined on the basis of
their educational qualifications which means that the
candidates having comparatively higher educational
qualification shall be placed higher in the merit list. Despite
of this, if more than one candidates have same written
examination score and same date of birth then their seniority
shall be determined on the basis of their scores in the
qualifying educational examination meaning that candidate
having higher score shall be placed higher in the merit order.
If the merit position still can not be determined, then their
positions shall be ascertained on the basis of their names as
given in the 10" board certificate, using English language
alphabetical order.

Subordinate Selection Commission shall prepare list of
candidates scoring minimum qualifying marks in descending
order of merit, reservation category-wise, based on
requisition obtained from the Director General of Police and
recommend names in the descending order of merit scores.
Upon request of the Director General of Police, the
Subordinate Service Commission shall issue supplementary
recommendation lists for appointment to the posts vacant
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(E)

(F)

due to non-reporting of candidates, upto a period of six (06)
months. The duration of six (06) months shall be calculated
from the date of publication of merit list.

Medical Examination and verification of character and past
antecedents.—

@)

(ii)

Before the appointment to the post of Astt. Sub-

Inspector(Operation) and Astt. Sub-Inspector(Technical )

the appointing authority shall ensure the medical

examination, as per form no. 103 and verification of
character and past antecedents as per form no. 101 of Bihar

Police Manual, 1978. In case of receipt of adverse reports,

and/or concealment of facts by the candidates, the

concerned candidates shall be declared unfit for the
appointment.

As per the provision of Rule 658(iv) of Bihar Police

Manual, the candidate should be free from such ailments,

structural deformities and physical weakness which would

or could make him/her unfit for duties.

Note 1- Medical examination of all selected candidates
shall be carried out before appointment. Defects
in eye-sight, color blindness, hearing
impairment, stuttering, flat-foot, knocking-knee
etc shall be checked during medical
examination. For appointment, it shall be
compulsory for selected candidates to be found
fit in medical examination.

Note 2- Candidates having stuttering or stammering
problems shall be deemed unfit for selection.

Training.—

@

(ii)

(iii)

Assistant Sub-Inspector (Operation) and Assistant Sub-
Inspector (Technical) will be imparted a nine month basic
training in Grade-II course.

Directly recruited Assistant Sub-Inspector shall undergo a
three month initial training in Law, drill and police manual
etc. Thereafter, they will complete a six month technical
routine (technical and operation related) training at DCPW,
or State Headquarters or any suitable signal school as per
the standards prescribed by DCPW or Director General of
Police.

There shall be a training routine during training. A monthly
test shall be held for assessment of progress of the trainees.
There shall be a final written examination for internal
subjects only at the end of the training. Passing marks in all
subjects shall be as prescribed by DCPW. Candidates who
fail in the first attempt, shall be subjected to one month
intense training course, and second examination will also be
conducted at the completion of intense training course.
Those who fail in the second attempt, shall be placed under
intense training for one month and examined at the end of
this coaching. Those who fail in the third attempt, shall be
relieved from service.
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3.

(G)  Seniority.—The seniority of those Assistant Sub-Inspector
(Operation) and Assistant Sub-Inspector (Technical), who pass the
final written examination of Grade-II training in first attempt, shall
be determined on the basis of order of merit, based on marks
obtained in the internal subjects and marks obtained in the second
question paper of the main examination conducted by Subordinate
Service Commission. Both will have proportionate weightages and
those who have passed in second attempt shall be placed below
those who have passed in the first attempt, and their seniority will
be in accordance with their scores obtained in the internal subjects
of second examination. Those who pass in the third attempt, shall be
placed below those who passed in first and second attempts, and
their position in seniority list will be on the basis of marks scored in
the internal subjects.

(H)  Confirmation.—All those Assistant Sub-Inspectors (Operation)/
Assistant Sub-Inspectors (Technical) who have passed Grade-II
course and completed one year field service, shall be confirmed.

@D Departmental  Examination.—For  Assistant  Sub-Inspector
(Operation) and Assistant Sub-Inspector (Technical), it shall be
compulsory to pass the Hindi Noting and Drafting examination
organised by the Department of Cabinet Secretariat (Raj-Bhasha
Branch), Government of Bihar. Second and successive pay
increments shall be payable only after passing of the aforesaid
examination.

By Promotion :-

(A) Fifty percent (50%) posts of Assistant Sub-Inspector (Operation)
and Assistant Sub-Inspector (Technical) shall be filled by
promotion of confirmed Havildar (Operation) and confirmed
Havildar (Technical) respectively. Only confirmed Havildars
(Operation) and confirmed Havildars (Technical) will have to
undergo six month Grade-II routine training in their respective
cadres and pass in the test examinations; the syllabus of training
will be as per DCPW or benchmarks fixed by the Director General
of Police.

B) Promotion shall be given according to seniority-cum-merit basis,
which shall be considerable on recommendation of the Board of
Director General of Police. The board shall be constituted under the
Chairmanship of DIG (Wireless & Technical Services), or
equivalent officer with two SP Rank officers as members and one of
the two members must belong from the Scheduled Castes/
Scheduled Tribes.

Mutual Seniority between directly recruited Assistant Sub-Inspector and

Assistant sub-inspector promoted from Havildar- Assistant Sub-Inspector

promoted from Havildar shall be placed above the directly recruited

Assistant Sub-Inspector recruited in the year of former’s promotion to their

cadre.

(IV)  Promotion, Training and Confirmation to the post of Police Sub-Inspector
(Operation) and Police Sub-Inspector (Technical)-

(A)

Promotion.—All posts of Police Sub-Inspector (Operation) and Police
Sub-Inspector (Technical) shall be filled by promotion of confirmed
Assistant  Sub-Inspector (Operation) and Assistant Sub-Inspector
(Technical) respectively. Only confirmed Assistant Sub-Inspectors will
be considered eligible for promotion. Promotion shall be given on
seniority—cum-merit basis, which will be considerable on the



fIgR woe (srmuRvT), 7 3riier 2021 25

recommendation of the board of Director General of Police. This board
shall be constituted under the Chairmanship of DIG (Wireless &
Technical Services), or equivalent officer with two SP Rank officers as
members and one of the two members must belong from the Scheduled
Castes/ Scheduled Tribes. Time bound and rules for this promotion shall
be same as fixed for promotion from Assistant Sub-Inspector to Police
Sub-Inspector of General Police Force.

(B)  Training .—It will be compulsory for Sub-Inspector (Operation) and
Sub-Inspector (Technical) to pass the grade-1 (Operation) course and
grade-I(Technical) course respectively; as per syllabus of DCPW.

(C) Probation Period and Confirmation.—Probation period for promoted
Sub-Inspector (Operation) and Sub-Inspector (Technical) shall be of one
year. Upon completion of probation period and service record being
satisfactory during this period, they would be confirmed on the post of
Sub-Inspector.

V) Promotion, Training and Confirmation to the post of Police Inspector

(Operation) and Police Inspector (Technical)

(A) Promotion.—All posts of Police Inspector (Operation) and Police
Inspector (Technical) shall be filled by promotion of such Police Sub-
Inspector (Operation) and Police Sub-Inspector (Technical) respectively,
who have passed the grade-I course. Promotion shall be given on
seniority—cum-merit basis, which will be considered by the board of
Director General of Police on the recommendation of rang DIG Board.
Director General Board shall be constituted under the chairmanship of
Director General of Police wherein Additional Director General of Police
(Technical Services) will be a member and nomination of remaining
members shall be done by the Director General of Police; out of which,
one member must be of Scheduled castes/ scheduled tribes category.

(B) Probation period and Confirmation.—Probation period on the post of
Police -Inspector shall be of two years. Confirmation will be done if
service record remains satisfactory during this period.

6.  Reservation.—The State government provisions relating to reservation will be
applicable to appointment and promotion to all posts of the cadre.

7.  Bihar Police Radio Organisation Headquarters.—The headquarters of Bihar Police
Radio will be functioning at Patna and it will work on the model of District Police Office (with
reserve office). Bihar Police Radio Organisation will function under Additional Director General
(Wireless and Technical Services), and during him not being posted, function under IG (Wireless
and Technical Services).

8.  Cipher Routine.—Bihar Police Radio Organisation shall direct the officials for training
of suitable and worthy Assistant Sub-Inspectors and Sub-Inspectors for cipher training.

9.  Refresher Course.—Radio organization shall arrange refresher course for all ranks
from time to time. Participants shall be given due importance in service potential.

10. Pay and Allowances.—The officers/staff of the cadre will be entitled to the same
payable salary and allowances as fixed by the State Government from time to time.

11. Residual Matters.—All such matters which are not covered under these rules, or under
orders issued under these rules, will be governed by Bihar Service Code/ Rules/Resolution/Bihar
Police Manual, as may be applicable in the State Government for the equivalent posts.

12. Interpretation.—In case of any doubts relating to any provision of these rules, the
Home Department (Police Branch) will provide the final interpretation/explanation regarding the
same.
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13. Repealing and Amending.—

@

(i)

(iii)

The corresponding rules of Bihar Police Manual, 1978 will be considered
accordingly amended after the provisions contained in Serial No. (I) to (V) of
Rule No.-5 of these rules, relating to direct recruitment, come in to effect in
Radio Organisation.
The Bihar Police Radio (Telecommunications) Subordinate Officer (Operation)
Recruitment, Promotion and Cadre Rules, 1989 as notified vide Home
Department notification no. 368 Dated 06.07.1989 and corresponding previous
orders/ circulars/ directions are hereby repealed.
Notwithstanding such repealing, the previous decisions, issued resolutions/
rules/ orders in this matter and the actions taken in light of them would be
deemed to be actions taken under these rules or under powers provided by
these rules; as if these rules were in effect on that date.

By the Order of Governor of Bihar,

Sd.-Illegible,
Under Secretary to the Government.
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1. Physical Ability Test.—This test will be of qualifying nature only. No marks will be

Schedule- “A”

awarded in these tests, but it would be compulsory to successfully qualify in all the physical tests.
2. Run.—The prescribed eligibility for the candidates is as follows :-

Run-

Prescribed Eligibility

For males of all cate

gories

1 mile (1.6 K.M.) in maximum 6 minutes

For females of all categories

1K.M. in maximum 6 minutes

The candidates taking more than fixed time-limit shall be declared unsuccessful.

3. Height and Chest Measurement.—It will be compulsory for the candidates to have

minimum height and chest eligibility as follows :-

Category Height Chest
Minimum Minimum Minimum
without with
expansion expansion
For male candidates of unreserved and 165 cm 81 cm 86 cm
Backward class
For male candidates of Extremely 160 cm 81 cm 86 cm
Backward class
For male candidates of Scheduled castes/ 160 cm 79 cm 84 cm
Scheduled tribes
For female candidates of all categories 155 cm Not Not
Applicable Applicable

Minimum increase in the measurement after expansion must be minimum 05 cm.

Minimum weight of female candidates of all categories should be 48 K.G.

4. The candidates are required to pass the following tests in Physical Ability Test :-

Category

Test

Prescribed Eligibility

For male candidates

(1) High Jump

Minimum height 3 feet 6 inches

(i1) Shot Put throw (16 Ibs)

Minimum 15 feet

For female candidates

High Jump

Minimum height 2 feet 6 inches

Shot Put throw (12 1bs)

Minimum 08 feet

A maximum of three attempts shall be given for each of the tests.

5. The candidates who fail in fulfilling the minimum determined eligibility criterion for all
of the above three tests (viz.- Run, High Jump and Shot Put throw) shall be declared unsuccessful in

the Physical Ability Test.




28 fagR e (srmRer), 7 srfer 2021

Schedule- “B”

1. Physical Ability Test.—This test will be of qualifying nature only and no marks will be
awarded in these tests, but it would be compulsory to successfully qualify in each of the separate
physical tests.

2. Run.—The prescribed eligibility for the candidates is as follows :-

Run- Prescribed Eligibility
For males of all category 1 mile (1.6 K.M.) in maximum 7 minutes
For females of all category 1K.M. in maximum 7 minutes

The candidates taking more time than the fixed time-limit shall be declared unsuccessful.

3. Height and Chest Measurement.— It will be compulsory for the candidates to have
minimum height and chest eligibility as follows :-

Category Height Chest
Minimum Minimum Minimum
without with
expansion expansion
For male candidates of unreserved and 165 cm 81 cm 86 cm
Backward class
For male candidates of Extremely 160 cm 81 cm 86 cm
Backward class
For male candidates of Scheduled 160 cm 79 cm 84 cm
castes/ Scheduled tribes
For female candidates of all categories 155 cm Not Not
Applicable Applicable
Minimum increase in the measurement after expansion must be minimum 05 cm.
Minimum weight of female candidates of all categories should be 48 K.G.

Chest of female candidates will not be measured. Minimum increase in the measurement
after expansion must be 05 cm.
4. The candidates are required to pass the following tests in Physical Ability Test :-

Category Test/Programme Prescribed Eligibility
For male candidates High Jump Minimum height of 3 feet 6 inches
Long Jump Minimum 10 (Ten) feet

Shot Put throw (16 Ibs) | Minimum 14 feet

For female candidates High Jump Minimum height of 2 feet 6 inches

Long Jump Minimum 07 feet

Shot Put throw (12 Ibs) | Minimum 08 feet

A maximum of three chances shall be given for each of the tests/programmes.
5. The candidates who fail in fulfilling the minimum determined eligibility criterion for all of
the above four tests (viz.- Run, High Jump, Long Jump and Shot Put throw) shall be
declared unsuccessful in the Physical Ability Test

Jrefters, AfAaTery sumed,
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